Q.No.1333  Question was cancelled.

GOVERNMENT OF INDIA
MINISTRY OF EXTERNAL AFFAIRS

RAJYA SABHA
UNSTARRED QUESTION NO.1334
TO BE ANSWERED ON 28.07.2022

PROTECTION FOR INDIAN CITIZENS IN SRI LANKA
1334. SHRI P. WILSON:
Will the Minister of EXTERNAL AFFAIRS be pleased to state:

)] the implication on trade and bilateral agreements between India and Sri Lanka in the
light of political instability in Sri Lanka;

(b) measures Government is planning to take to ensure continued protection for Indian
citizens in Sri Lanka who may be facing threat and hardship due to the recent unrest in
Sri Lanka; and

(o) if so, the details thereof and if not, the reasons therefor?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[SHRI V. MURALEEDHARAN]

(@) Government continuously monitors developments in India’s bilateral relations including
in the sphere of trade and commerce. In the context of Sri Lanka, the bilateral trade
partnership has witnessed considerable expansion in recent years and the various trade and
bilateral agreements between India and Sri Lanka continue to remain in force.

(b) & (¢)  Government of India accords utmost priority to ensuring the safety and security
of all Indians abroad. Our Mission and Posts in Sri Lanka are dedicated to the overall welfare
including ensuring safety and security of Indians in Sri Lanka. Any matters related to the
security of Indians is taken up with the host government wherever necessary for action on
priority basis.
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